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m h r  the Requisitioning and AeqoW* 
tion of Immovable Property Act 1952, 
“ on-account" payments may be made 
by the Collector only to those owners 
who are of small means. When re
quests for such payments are received, 
the Collector generally calls for a re
port from the Mamaltdars to verify 
that the applicants are really of small 
means. It is understood that with a 
view to expediting the proceedings, 
in many cases the applicants them
selves are now obtaining the certi
ficates of small means from the 
Mamaltdars and filing them with their 
applications for “on-account" pay
ments.
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Training College, Agartala, Tripura, 
during the yarn 1956-57, 1667*58 and 
1056-69 *0 far?
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Basle t a U «  C*II*«* Agartala
1814. Shri Dasaratha M :  WiU the 

Minister of M w rttai be pleased to
state Hie number of students in post* 
graduate training classes in the Baric

The Minister of 
K. L. Bhrtwsli): 

Year
1966-67
1857-56
1856-59

Education (Or.

No. of students.
XT
16
5

Basle Training Coarse
1575. Shri Dasaratha Deb: WiU the 

Minister of Education be pleased to 
state:

(a) whether the Basic Training 
Course adopted for training of pri
mary and middle school teachers in 
Tripura is a two-year course;

(b) whether such a course includes 
craft training; and

(c) if not, whether a separate train
ing institute exists in Tripura for 
craft training?

The Minister of Education (Dr. 
K. L. Shrimali): (a) to (c). The in
formation is being collected and wUl 
be placed on the Table of the Sabha.

Pumping Sets for Tripura

1576. Shri Dasaratha Deb: WUl the 
Minister of Home Affairs be pleased
to state:

(a) the total number of pumping 
sets purchased under the Tribal Wel
fare Scheme for minor irrigation pur
poses in Tripura during the Second 
Five Year Plan period;

(b) the number of such pumping 
sets sold or distributed free among 
the tribal peoples; and

(c) whether there is demand from 
the tribals for more pumping sets?

The Deputy Minister of Hoots 
Affairs (Shrtanati Alva): (a) 40.

(b) Hie required information is 
being collected from the Tripura Ad
ministration and will be laid on the 
table of the House as soon as received.

(e) No.




